Statement re : Earthquake in Western India Decembers 12, 1967
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Shri George Fernandes (Bombay-South): Sir, is it a fact that minor tremors were
being felt there for the last one month and if so whether Government bave made any enquiries
about it? Did Government ask people there not to live in their houses but remain outside
their houses? May I suggest that Congress party which is going to hold its session in
Sangli, Maharashtra may now hold it somewhere else.

Shri Randhir Singh (Rohtak) : There are tremors being felt in Sonepat for the last
three months and many people are going to die there as a result thereof,

Shrimati Indira Gandhi : In .Ma.harashtral such tremors were felt and the Govern-
ment there appointed an expert committee to. investigate it. The invatigation. is not yet complete
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The Motion was adopted
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OFFICIAL LANGUAGES (AMENDMENT) BILL
AND
RESOLUTION RE : OFFICIAL LANGUAGES (CONTD-).
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